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F.3T. 2092(37).— FrlT TR A, TP TSTHTT ATATT,1956 (1956 F1 48) (o =ad o
TET I<h ATSTAAT Fgl TAT ) 1 1T 3F T ST (1) o 7l ST 6T T2 AT TLH % G2 Tieagd
ST TSN FATAT T ATLAAT H&AT F1.377. 5111(E) g 11/11/2025, ST AT % TSI, FTATETI,
AT |1, @ve 3, ITET (i) § TRTiora 1 2 ofF, g7 ST o1 T F warer forer § NH731B % .1, 0.00
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STerfeh FEAH TTTErTT 1 &7 3T % dgd aTa< AT 94 g% &, o 9 fo=me 3 2 & i saer
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S FeAH ITTARTE 7 3 TSI T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE F I AT
IR

qdA: A, el TLRIT, TAT ITTIFRIT il Ih TS I T ST I 3T IF ATAAH 6 &1T 39
T ITETT (1) BTN T&T ATRAT T TANT FLA g, Tg FTIUIT FIAT g 1o S<h AT § A2 H FT (A<
TS o o0 37siA 3T ST =110

ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F LT | T =TI FAT g o6
T ATAGHAT o TSI § TR T, I AqqAT | A i aft fAeeat & 4= grae areafeas s 9
Featd gea § [Afgd gr Srust |

AT
ST T9T T5T & Wargl foref § NH731B % .71, 0.00 & f3.#1. 49.200  forw 7S T ST aATelt §<=1
CIERIERE IR EIRECREERUI
TS T ATH: I TLT ISR EE A
w0 || gagw |YA eI gEs |qgEEr st/ Raas st s am
e T || |@er THT || &ERA
(FFAT
)
1 2 3 4 5 6
AT AT ATH: ARGl
i FT AT ATMHRIT
1 447 EEil Fo 0.013|[TATeT F&ft qfed ST FeAT=T, g
THTAT ST ATAATT gLATT
447
2 448 EEil Fo 0.034||37 I ToaT FaTerae ere(a Refer e afa
ol perTare® fOqT gaEd et adt afd
AT IF qHAT Zre 1 OqT e e
T gRATT T=TeTe g AT ggead
g foar ghearer dw fefiem foregse
AT IATHYL AT SATHALII T2GL
448
3 449 EEil o 0.003|| AT T3 TH=waY AT SISt ATl <3t
TGLATT 3% HHAT ST THTAT ATATTS
KEEAIASIR]
449
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T Ged, FAqIeal G9ed, AGHEE heHad
T fsrEare agwaa e g v =
TEHRT TTHALI THET RS gaa+ g
Frieg HdT aaTeaT qaTerd TeaTedt v
FHTL GTAT SAT gLg TETE TAT AT S9vx
FHIL ATETT AZHE TLETL AZHE THLHT
g St faerer =T s o=
A dTg FYL A YL TT ATATHTT FIL
AARAEAT Fo? Faradr forasahrer gearadr
TTSTST SATHAT FHAL TLIHT JHTAT AT
TR ATl qSh AT farmT
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LIEK
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[T )

F /i
/ArET

0.201

55 HTHE T 55 T3 AgHT L% @
I HHAT T o3l AR @1 TH A eaTq Tall

AEAT T3 @ AT T5qA T [ Tl d oAl
TGl ST (AR AT Tod et T
TS AASTIST |, S HI. TAHTT T 3755A
FH I FI(L A1 AZHE HIgFdE 1A T
TEHATE SFHTLN AT T THAL EIS(T T
AT T BTS{T HTEFAR ST T 4 HerdT
AITAATS O THA Y AT AT SETHIEH
EEAATE T TH &l
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FACUTSTaRTST SRS TAT o LA gt I
TTHe qATAT 6T TAT LT FHTE TeaH T
9T FHT, ERTEd! adl et HAd A
FHTY TATA FHTL TLLATH TTHATIIT
YATHACTIA [ ATy ATAGEIgY ATAHA
FATASIT AT TSTHHTT T0rLT AIATART TF

o] HIHTETE T THET faer = foser e
HITET qat oS 9717 9o FH O
HAYAIT IF AT T GATT T THAT],
LI IR ICIEEICRIEC L]
favg Tt Tt 9T FH A1E9

66

23

0.01

IS Tt IS T THIE FHTE ITTRTT
T FHTE T vt fheadt afer e
FHTT STHAAT a1 qid AT 9ITedlt <& 9l
AT FATI T ATGITH FOTAE TTHFET TF
AT = THet Faet T afa s e
TS FET I SHTSHY fadTe FAET afd faaer
FHTL AT THTL T T TTHSRTLT ST 3T
ofe TrereTe AT GETHT I ATAagIge AT
oo T ofe 9+ A BT e afw
TITST FHTL @T [T afa seer o s 35
AT Ifer TTHEET ST IUTEATT qfd TET FHIT
e faraaaT ot stene fesashat TIRIAT ST
i STTererer FHI AT AT TS I18d
ute O FHT A1aa ofwta qefter &t afa
TR ATEd T AT ATed T TREAr

T TrRagIay [4g THENT 9ed T TTHEN
gHvx TETa e T 375 Jergy foie v =it
e AvadTe AT At J9] of e qid
TTATATT ATEd AT 3T Il THARTE

7

Total

0.71

[T. &. CE-RO/NH(O)/NH-731B/2021-22/3D]
ag FHHET, Faw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 2092(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5111(E) dated 11-11-2025, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction (Widening/2-Lane with paved shoulder/four laning etc.) maintenance,
management and operation of National Highway No. 731B in the stretch of land from Km. 0.00 to Km. 49.200 In the
District of Bhadohi State of Uttar Pradesh.

And whereas the substance of the said notification has been published in “Aaj” and “Times of India” both
dated 25 November 2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH731B in the stretch of land
from Km. 0.00 to Km. 49.200 in the district of Bhadohi in the state of Uttar Pradesh.

State: UTTAR PRADESH ||District: BHADOHI
Sl. [|Survey/Plot Type of Land Nature of Area Name of Land Owner/Interested
No.[| Number Land (in Person
Hectares)
Ll 2 3 L4 5 6 |

[Taluk: Bhadohi |
|Village: Manikpur |

1 ||447 Private Agriculture 0.013||Gulabi Devi Wife Harinath Dinanath,
Harinath Son Pannalal Harinath
Babulnath Harinath

447

2 |[448 Private Agriculture 0.034{|Annu Dube father Dayashankar Arjun
Rishiram Urmila Husband Rishiram
Gulabdhar father Budhwant Gulabi Devi
wife Harinath Urf Museli Dilip father
Dayashankar Dinanath father Harinath
Pannalal Harinath Premshankar
Budhwant Babulnath father Harinath
Bhim Rishiram Shivpujan Budhwant
Shyamdhar Budhwant Shyamnarayan
Bahadur

448

3 {449 Private Agriculture 0.003||Adityanarayan Ramchander Savitri Anuj
Gulabi Devi Hariharnath alias Museli
Dinanath Pannalal Babulnath son of
Hariharnath

449
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4 ||451 Private

Agriculture

0.029

Gulabi Devi wife of Hariharnath
Dinanath Pannalal Babulnath son of
Hariharnath Hariharnath son of Bechan
451

5 ||456 Common (Government /

Private )

Agriculture /
Nala

0.025

Chhotu Vishwanath, Chhotelal
Vishwanath, Bhanu Vishwanath Murali
Vishwanath Phulra Devi Gopal Saavir Ali
son of Thapeez Ullah alias Fozdar

456

6 /529 Private

Agriculture

0.007

Praveen Kumar son of Fulchand and
Chandravati Devi wife of Fulchandra
529

7 11530 Private

Agriculture

0.006

Mulchand Son of Jagaranath
530

Village: Kandhiya

8 (307 Private

Agriculture

0.005

Shah Alam, Badre Alam, Sadre Alam,
Noor Alam, Shams Alam, Khurshid
Alam, son of Ghulam Hussain

307

9 ||1379 Private

Agriculture

0.044

Amit Mishra son of Awadhesh Manjurani
wife of Awadhesh Alok Mishra son of
Narvedeshwar Ramsakhi wife of
Narvadheshwar Rakesh Rajesh son of
Prabhunath

379

10 ||391 Private

Agriculture

0.029

Ghanshyam Kumar, Manoj Kumar,
Pramod Kumar, Sunil Kumar, sons of
Ramakant

391

Village: Jamunipur

11 {170 Common (Government /

Private )

Agriculture
/Non-
Agriculture/
Drain

0.069

Devicharan Shankar Shivcharan S/o
Ramdas Dhirendra Kapoor Sunil Kapoor
S/o Bholanath Kapoor Vishal Vikas
Vivek S/o Panchdev Bavitadevi Panchdev
Lakhmichandra Mithailal Rijul Hasnain
Abdul Baheed Ramcharan Ramdas Rijul
Hasnain Abdul Waheed Sharda Prasad
Sadafal Kamala Sheetla Pyarelal
Ramdular S/o Devicharan Virendra
Kumar Govind Rohit Kumar S/o
Harishchand Sushiladevi Ramkari Pal
Omprakash Ashok Kumar Akhilesh
Kumar Rajkumar S/o Viharilal
Satyanarayan Shyamanarayan S/o
Ramnihor Manjulata Shivnath Vishal
Vikas Vivek S/o Panchdev Bavitadevi
Panchdev Lakhmichandra Kishundev S/o
Mithailal brahamdev surendraray pinturay
uray S/o brahamdev Ramcharan Ramdas
Rijul Hasnain Abdul Bahid Smt.
Sabhadevi Sadashiv Pushpadevi Ravindra
Kumar Durgavati Devi Surendra Prasad
Rani Devi Devendra Kumar Shadab
Ahmed Sardar Ahmed Premshankar
Ramchandra Dr Dinesh Devicharan
Shankar Shivcharan Ramdas Dhirendra
Kapoor Sunil Kapoor S/o bholanath
kapoor mankesharadevi jhulluar
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chintadevi shivprakash Sunitadevi rajesh
anita kamlesH Gorisankar urmila devi
satyaprakash drain Road Construction
Department

170

Village: Lakhanp

ur Urf Abhiyanpur

12

28

Common (Government /

Private )

Agriculture /
Non-
Agriculture /
Veeda

0.201

Abdul Mamood son of Abdul Rauf Ahsan
Rauf Khan urf Munna son of Abdul
Mabood Khan Tasneem Abbas wife of
Ahsan Rauf Khan Mr. Abdul Rab son of
Rajjab Ali Bhadohi Industrial
Development Authority, Rajjab Ali son of]
Abdul Aziz Mo. Ayub Mo. Suleman son
of Abdul Karim Urf Kajupur, Shakeel
Ahmad, Mohammad Rashid son of
Naimullah Ansari Shobhnath son of
Raghuveer Haji Rajjab Ali son of Haji
Mohammad Ayub son of Sheikh Suleman
Shobhnath son of Raghubeer Vijay
Narayan Jagmohan Hridaynarayan son of
Ram Snehi

28

13

464

Government

Abadi

0.029

Abadi
464

14

465

Private

Agriculture

0.032

Arvind Kumar son late Tejai Ram
Ghanshyam Shyamadhar son late Tejai
Ram Devaraji Devi wife late Tejai Ram
Jaiprakash son late Radheshyam Sunaina
Devi wife late Radheshyam

465

Village: Bardaha

15

620/1118

Private

Agriculture

0.005

Rambharos son of Chilaru, Ramlolarak
son of Radheshyam, Jayprakash son of
Radheshyam, Sita Devi wife of
Shivadhar, Shakuntala Devi wife of
Munnalal, Nagina wife of Premkumar,
Shiv Kumar son of Shivadhar, Ajay
Kumar son of Shivadhar, Vipul Kumar
son of Munnalal, Virendra Kumar son of
Munnalal, Vivek Kumar son of
Premkumar, Dhiraj Kumar son of
Premkumar, Usha Devi wife of
Jaganarayan, Pachhuwa Devi wife of
Jaganarayan, Magruwa, Shivprasad, Sakal
Narayan, Bablu, Suman,Sanjay and Sunil
Kumar sons of Jaganarayan, Devraj son
of Rambali, and Ashish son of Ramraj,
Gena Devi wife of Siyaram

620/1118

16

912/1110

Private

Agriculture

0.008

Banshidhar Bhanupratap Murlidhar, son
of Bharthari

912/1110

Village: Dhanapur

17

31

Private

Agriculture

0.017

Chandrakala Durga Prasad Jitendra
Kumar son of Indrajit Sarvjeet son of
Rammurti Suwashchand Premchand
Saraschand Amreshchand Sarveshchand
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son of Kailashnath
31

18

61

Private

Agriculture

0.005

Ganesh Prasad son of Rampyare Mangala
Devi wife of Rampyare Nirmala Devi
wife of Fulchand

61

19

62

Private

Agriculture

0.022

Dhanwanti Devi wife of Ramshringar
Rakesh Kumar Santosh Kumar Lalit
Kumar son of Ramshringar

62

20

63

Private

Agriculture

0.042

Parasnath Dashrath Prasad Jiyaram
Tapesar Prasad son of Sumer Rajbali
Ramesh son of Rammanohar Rajendra
Prasad Laxman Prasad son of Kesar
Prasad

63

21

64

Private

Agriculture

0.056

Amritlal son of Punwasi Anita Devi wife
of Narayan Gama Devi wife of Lalji
Ramhinchh son of Amarnath Chanchal
Devi wife of Pawan Mishra Pushpa Devi
wife of Komal Prasad

64

22

66

Private

Agriculture

0.019

Amit Ajit Vipin Kundan son of Sheshdhar
Samladevi wife of Sheshdhar Sheshmani
Vinod Kumar son of Shivshankar
Dayashankar Shivkumar son of
Khudbhud Sarvjeet Chandrajeet son of
Sohanlal Chandraprakash Mahesh
Rameshchandra son of Brajraj Jaypatti
Devi wife of Vishnuprakash Sumit son of
Vishnuprakash Shyamadei son of Bhullan
Ravindranath son of Ramlallu Sunita
Devi wife of Ashok Kumar Satyam son of
Ashok Kumar Hiravati Devi wife of
Sitaram Anil Kumar Sunil Kumar
Radheshyam Ramnarayan
Shyamanarayan son of Vishwanath Lal
Bahadur Lalman Lalji Narayan Rajkumar
Ganesh Bholashankar son of Kallu Komal
Prasad son of Ramrup Ritesh son of Vijay
Nath Meeradevi wife of Vijay Nath
Pawan Kumar son of Avadhnarayan urf
Dinanath Rabindranath son of Ramlallu
Smt. Sita Devi wife of Mata Prasad
Yadav Smt. Bindu Devi wife of Ajay
Kumar Yadav

66

23

Private

Agriculture

0.01

Umrai Devi wife of Pannalal Pramod
Kumar Premprakash Madhup Kumar son
of Shrikant Kirandevi wife Ashok Kumar
Amravati Devi wife Harinath Shanti Devi
wife Abban Kailash son of Baburam
Krishnanand Ramkrishan son of Bhagouti
mrs. Devarati Mishra wife of Chetnarayan
Mishra Sanju Devi wife of Umashankar
Vinod Kumari wife Dinesh Kumar Anuj
Kumar Adopted son of Ramprakash
Asharfi Devi wife Roshanlal Smt.

Sudama Wife of Lalbahadur Gupta Kiran
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Mishra wife of Manoj Kumar Vidya
Mishra wife Yogesh Kumar Rekha
Mishra wife Aadesh Kumar Mishra Indu
Devi wife of Ramsahay Bina Upadhyay
wife of Pradeep Kumar Kiran
Vishwakarma wife of Ashok
Vishwakarma Ragini Shukla wife of
Akhilesh Kumar Shukla Smt. Saroja
Yadav wife of Vijay Kumar Yadav Smt.
Sushila Devi wife of Gangaram Yadav
Mr. Bholanath Yadav son of Parasnath
Yadav Indrabahadur Singh Ramsagar
Patel son of Ramsagar Dharmendra
Bahadur Singh son of Indra Bahadur
Singh Rekha Devi wife of Nandlal
Vishwakarma Smt. Manju B Yadav wife
of Bholanath Yadav Sunita Devi wife of
Ramsagar

7

Totall|  0.71|| |

[F. No. CE-RO/NH(O)/NH-731B/2021-22/3D]
SHAIKH AMINKHAN, Director
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